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(i) Mr. Pausuvanlian (19) s/o. Zenkhanching of Vengnuam, New Lamka,
Churachandpur.

(i) Mr. Paulianmang (23) s/o (L) H. Thianlai of Dorcas Veng, New Lamka,
Churachandpur.

(iii) Mr. Khaijamang (10) s/o. (L) Haokhothang of Bijang, Churachandpur.

(iv) Mr. Zamminthang Valte (27) s/o. (L) V. Vungkhojam of College Veng, New
Lamka, Churachandpur.

(v) Mr. Khamthianmuan (22) s/o. Kamkhenthang of Pearsonmun Churachandpur.
(vi) Mr. Lamkhanthang (43) s/o. Ginzalian of Lower Chaper Lane, Churachandpur.
(vii)Mr. Henlason (18) s/o. Khaikhothang of Head Quarter Veng, Churachandpur.

(viii) Mr. El-Khankhup (19) s/o. Langzachin of Hebron Veng, New Lamka,
Churachandpur

(ix) Mr. Thangzalian (31) s/o. (L) Zaneng of Hianglam Lamka, Churachandpur.

(b) and (c) The State Government of Manipur has sanctioned payment of ex-
gratia of ¥ 5 lakh each to the families of the 9 (nine) deceased persons.

Divider on Panchsheel-Gitanjali road in South Delhi

71. SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased
to state:

(a) whether it is a fact that creating a central verge (divider) on roads in Delhi
has brought much relief to the people;

(b) whether it is also a fact that people living in Panchsheel and Shivalik
colonies in South Delhi are facing lot of hardship due to traffic snarls everyday as
there is no central verge (divider) on Panchsheel-Gitanjali Road; and

(c) if so, what steps Government proposes to take to divide the Panchsheel-
Gitanjali Road in South Delhi so as to relax the traffic situation?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) Yes, Sir.

(b) and (c) On Panchsheel-Gitanjali road from Panchsheel flyover to Shivalik,
there is no central verge. It is not feasible to construct a central verge at this
location due to inadequate width of road, variation in the road width along the
entire stretch and presence of large trees on the main carriageway narrowing down
the motorable stretch.



